
Kannut Dist. proposed by Kerala 
State Electricity Board is one of. the 
sites wh'ere preliminary exploratory . 
investigations were carrlc,l our hy il 

Techflical Conlnlittec cons~ita~ci l  by 
Departmerit of Atomic Energy. It is 
premature to decide on locat'inp , a 
nuclear power'plant at tl!is of site as 
selection o f .  sites for nuclc+~i- pbwer 
plants would depend upon fulfilmerit 
of requisite criteria af!ei- proccsr; nf 
review by the various age~icies such i>S 

Site ' Selection Co~ii::ittee. A!omic 
Energy tornmissio~?.  Atomic Energy 
Regu la~ ry  Board Ministry of 
Environment and Forest.< ;)nil Plan- 
iling Commission etc. The Govt. deci- 
xion in this has to be-consistent with 
!he profile ,worked out fc;r nuclear 
energy generation which takes note of 
need for ele'ctncity i ~ i  different regions 
of the country and energy resources 
wenario; besides resource avaiiai? i l i ty  
is a major consideration. The ;lspects 
with regard to funding. time s~hedule .  
l a i d  acquisition antl,reacting to poss- 
ible local resentmedi in rcgwcl to a 
project it Peringome site do not arise 
i l t  this stage as  no decision has been 
taken ,on the Peringome site by the 
Govt, and work at present is at a n  
exploratory stage. 

Telecast of Oriya Films 

3193. SHRI GOVINDA ('I-IAN- 
DR.4 MUNDA : Will the Minister of 
INFORMATION AND BROAD- 
CASTINGabe pleased to S t i l k  : 

(a) the number of Oriya lealure 
'films tdecast on Door~larshi~ n A 1  sing 
the last six months vis-a-vis the num- 
her of feature films in other regional 
languages; and 

(b) the steps being taken to 
increase the number of Oriya feature 
filnis telecast froill Doordarshan '' 

THE DEPUTY MINISTER IN 
THE MIKISTRY OF INFORMA- 
TION AND RRCiADCASTING 
(KUMARI GIRIJA \?'AS) (a )  The 
11um5@1 of feature films in Oriya and 
other regional lanpuagcs t e l x a t  on 
thc National Nerwoik of Dool- 
i l z r s h -  during the last ~ i x  months 
(Februdr) 1?3! to luly !9Vl! ic give!? 
helovr - 

N ~ n x  o; the Ydmbe 
! m p  age !j11?1\ I L ~ I ~ L  ,is! 

1 Assamese , 
2 Rengali - 
i G u ~ a r a t ~  , 
4 Karunada 7 

Malapidm 3 
0 Marath~ 1 
- O n ~ a  1 

h Punjab1 ! 
9 Taml! 7 

10 Telugu 7 

(b) Oriya feature filnlz which fulfil 
the' prescribed eligibility criteria if 

offered for telecast b! the Producerst 
right holders. they \\ill be considered 
ror telecast by Doordnishan on 
merit 

Delicensing of Flour Mills 

3194. SHRIMATI VASUN- 
DI-IARA W E  : Will the Minister of 
FOOD PROCESSING INDUS- 
TRIES be pleased lo State : ' 

(a) whether the Government h a w  
tlelicensecl some flour mills in some 
States: 

(b) if so. the reasons therefor: 
(c) whether the Government have 

taken decision not to allow the setting 
up new flour mills: and 
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(d) if so, the main reasons for tak- 
ing such a decision and what would 
be its impact? 

THE MINISTER O F  STATE IN 
THE MINISTRY OF FOOD PRO- 
CESSING INDUSTRIES (SHRI 
GIRIDHAR GOMANGO) : (a) 
Roller Milling ~ ~ U S ~ F Y  has been 
delicensed since 1986 throughout 
the country. 

(b) Does not arise. 
(c) No. Sir. 
(d) Does not arise. 

Industrial Output 
3195. SHRIMATI VASLJN- 

DHARA RAJE : Will the PRIME 
MINISTER be pleased to state : 

(a) whether the Government have 
identified the industrial units in dif- 
ferent pass of the country where pro- 
iluction has been declining: 

(b) if so, the details thereof: 

(c) the steps taken by the Govern- 
ment to increase the industrial output: 
and 

(d) the details of the policy of the 
Government with regard to increase 
in industrial production ? 

THE MINISTER O F  STATE IN 
THE MINISTRY O F  INDUSTRY 
(PROF. P. J. KURIEN) : (a) and (b) 
Compilation of unit-wise and State- 
wise data is not being carried out due 
to the diffic&y of several units being 
multi-product and at multiple 
locations. 

(c) and (d) The Industrial Policy 
announced on 24th July. 1991 and the 
Policy for promoting and strength- 
ening Small, Tiny and Village Enter- 
prise.~ announced on 6th August. 1991 

contain a package of measures which 
will provide a boost to overall intlus- 
trial production. 

Public Sector Undertakings in U. P. 

3196. SHRI VISH WANATH 
SHARMA : 
DR. LAXMINARAYAN 
MAN1 TRIPATHI : 

Will the PRIME. MINISTER Ix 
pleased to state : 

(a) whether there is a n y  pr&osal 
to establish some new industries i n  
the ~ u b l i i  Sector in LJttar Pradeqh 
particularly in Bahraich and Tam 
districts during the currdnt financial 
year; and 
(b) if so. the details thereof 

alongwith their proposed locations 'I 
THE MINISTER O F  STATE I N  

THE MINISTRY O F  INDUSTRY 
(SHRI P. K. THUNGON): (a) No 
Sir. 

(b) Does not arise. 
Promotion of Klradi and Village indus- 

tries ia Uttarakband. U. P. 
3197. SHRI V. N. SHARMA : Will 

the PRIME MINISTER be pleilsi.~l 
to state : 

(a) the measures taken by the 
Khadi and Village Industries Colll- 
mission for promotion of khadi 2nd 
village industries in ~karakhand 
Division of Uttar Pradesh: 

(b) the amount spent by the Corn- 
mission for promotion of khadi i l d  

village industries in Uttarakhand ilu' 
ing last three years, yearwise: ant1 

(c) the programme of the Commis- 
sion for the purposein M - i l r  lYJ1- 
92 and the amount earmarked ? 


